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Advisory

Subject: Hydroxymethylfurfural (HMF) to be considered as a quality parameter in
Honey

As per Clause 2.8.3(1) of the Food Safety and Standards (Food Products
Standards and Food Additives) Regulations, 2011, the standards for honey specify
a maximum permissible limit of 80 mg/kg for Hydroxymethylfurfural (HMF). It has
been noted that there are inconsistencies in the classification of honey samples
that exceed this limit, with some analysts reporting them as 'Substandard' and
others as 'Unsafe’.

The relevant Scientific Panel of the FSSAI in its 29" meeting held on 18.12.2024
has examined this issue and has concluded that enough research/literature is not
available to establish the safety implications of consumption of honey higher than
the prescribed level of HMF. The Scientific Panel may deliberate it again as and
when more data are available and till that time HMF to be treated as a quality
parameter.

In light of the opinion of the Scientific Panel, it is hereby clarified that any honey
sample found to be non-compliant with the prescribed limit for HMF shall be
categorised as "Substandard".

This is issued with the approval of competent authority. Digitally signed by

Srinivasan G. V
Date: 07-11-2025
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Joint Director (Quality Assurance)
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